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No. 431(2)/LXXIX-V-1-2023-2-ka-17-2023
Dated Lucknow, September 1, 2023

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India, the
Governor is pleased to order the publication of the following English translation of the Uttar Pradesh
Sheera Niyantran (Dwitiya Sanshodhan) Adhyadesh, 2023 (Uttar Pradesh Adhyadesh Sankhya 15 of 2023)
promulgated by the Governor. The Aabkari Anubhag-2 is administratively concerned with the said
Ordinance.

THE UTTAR PRADESH SHEERA NIYANTRAN (DWITIYA SANSHODHAN)
ADHYADESH, 2023

(U.P. ORDINANCE NO. 15 OF 2023)
[Promulgated by the Governor in the Seventy fourth Year of the Republic of India]
AN
ORDINANCE
Sfurther to amend the Uttar Pradesh Sheera Niyantran Adhiniyam, 1964.

WHEREAS, the State Legislature is not in session and the Governor is satisfied
that circumstances exist which render it necessary for him to take immediate action;

Now, THEREFORE, in exercise of the powers conferred by clause (1) of
Article 213 of the Constitution of India, the Governor is pleased to promulgate the
following Ordinance:-

Short title and 1. (1) This Ordinance may be called the Uttar Pradesh Sheera Niyantran
commencement  nywitiva Sanshodhan) Adhyadesh, 2023.

(2) It shall be deemed to have come into force with effect from the 24" day of
December, 2021.
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Insertion of new 2. In the Uttar Pradesh Sheera Niyantran Adhiniyam, 1964 (hereinafter
section 8A in referred to as the "principal Act"), affer section 8, the following section shall be inserted,
U.P. Actno. 24
of 1964 namely :~
"Validation 8A. Notwithstanding any judgment, decree or order of
any court to the contrary, anything done or purporting to be done, and any
action taken or purporting to have been taken under any provision of the
Uttar Pradesh Sheera Niyantran (Sanshodhan) Adhiniyam, 2023 (U.P. Act
no. 1 of 2023) from the 24™ day of December, 2021 shall be valid and shall
be deemed always to have been valid as if the provisions of this Act were in
force at all material times."
Amendment of 3. In section 22 of the principal Act, for sub-section (1), the following
section 22 sub-section shall be substituted, namely :—

"(1) The State government may, by notification in the Gazette, make

rules to carry out the purposes of this Act."

ANANDIBEN PATEL,
Governor,
Uttar Pradesh.

By order,
ATUL SRIVASTAVA,
Pramukh Sachiv.

GIoUHOZOW0—T0UI0 544 ITSTUZ—2.9.2023—(1708)—599 Ufcrali—(b+qex /€0 / JATHUC) |
YoTH0ouI0—T0ti0 92 0 fIemi—2.9.2023—(1709)—300 Uf&i—(FHFex /€0 / 3iTHT) |

544 RPH 2023 (Adhyadesh (Sheera Niyantran) data 4e



